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(c) This does not arise as yet insofar
as the Indian Service of Engineers is
connected,

As for the Indian Ecomomic Service,
the upper age limit prescribed for candi-
dates to the first two competitive examipa-
tions for recruitment to Grade IV of the
Services is upto 35 vears as against the
normal upper age limit of 26 years.
Government have not passed apy orders
for the protection of previous pay drawn
by persons recruited to Grade IV of the
Service through competitive examinations
in the first two batches; however, the
provious pay of Goverment servants wili be
protected to the extent provided for in the
relevant rules.

(d) No such proposal is under consi-
deration.

Uniform for Police

3192. SHRI G. Y. KRISHNAN :
Wili the Minizter of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that the pattern
of the Upiforms of the Delhi Police is
being changed ;

(b) if so, the reasops therefor ; and

(¢) the reasons for not implementing
the same pattern throughout lndia as a
measure of unanmity and integrity ?

THE MINISTER OF STATE IN THE
MINISTRY OF BOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) and
(b). 1n accordance with the decision taken
by Government on the recommendation of
the Deihi Police Commission, a Committee
has been set up to review the pattern and
scale of uniform of various ranks of Delhi
Police. The report/recommendations of
this Committee are awaited.

(c) Does not arise.
Revenue Records in Cbandigarh

3191. SHRIMATI NIRLEP KAUR:
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact thut Revenue
enlries/records have recently - been started
tu be written in Urdu inittead of Punjabi
which was Leiog used till few moonths back
in the srear of Hindi and Punjabi regions
of the Joint Punjab and now forming pait
of the Unlon Territory of Chandigath ;
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(b) if so. the rasons for this change ;
(c) whether the effected change has the
approval of the Ministry . of Home Affairs
since it represents a major change in
policy ; and
(d) if not, the reasons therefor and

whether the srarus quo is proposed to be
maintained ?

THE MINISTER OfF STATE IN THE

MINISTRY OF HOME  AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(a) No, Sir.

(b) and (c). Do not arise.

(d) Status quo is being maintained.

College Students Hogtel at Balasore,
Orissa

392 SHRI S. KUNDU : Will the
Minister of EDUCATION AND YOUTH
SERVICES be pleased to state :

(4) whether the Orissa Goveinment
have recommended a scheme to the
University Grants Commission for building
a 500 bed College student Hostel at Bala-
sore, Orissa ;

(b) if so, whether the U.G.C. has
sanctioned the scheme ; and

(c) if not, the reasons therefor ?

THE MINISTER OF EDUCATION
AND YOUTH BSERVICES (DR. V. K.
R. V. RAO) : (a) No, Sir.

(b) and (c). Do not arise.
Impl:mentation of lelangana Safeguards

3193, SHRI M. N. REDDY: Wil
the Minister of HOME AFFAIRS be
pleased (o state :

(a) the circumstances under which the
“All Party Accord” was reached on the
19th January, 1969 with respect to Telan-
gana Safeguards in Hyderabad ; and

(b) the terms of the above “Accord”
and the reaction of the Central Govern-
ment thercto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) and
(b). According fo the information received
from the St«te Government in the wake of
the agitutlon in the Telangana area for
proper implementation of the safeguards,
the Chief Minister couvened 8 meeting of





